
- 	 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

Q.As. 880/93 9  80/92 9  121/92, 151/92, 203/92 9  
•232/92 9 284/92, 439/92 9  481/92, 676/92 9  103/92 9  
167/92, 280/92, 745/92 9  786/92, 169/92 9  171/92 9  
260/92, 889/92 0  433/92 and 1185/93. 

Date of decision: 27-7-1993 

1 A Damodaran 
2 AH Raman 	 Applicants 

P1/s IR Rajendran Nair & fill Jose 	Advocate for applicants 

Versu8 

1 The Senior Superintsndeht of Pest - 

Liffices, Trichur Division, 	Trichur. 
The Director General of Pasts, 
New Delhi. 

3 Union of India rep. by Secretary, 
Ministry of 	Communications, 

• Department of Posts, New Delhi Respondents 
Mr KL Joseph, ACGSC Advocate for respondents 

80192 

1 V Prabhakaran Applicant - 
fIr- 	KS. Bahuleyan Advocate for applicant 

Versus 

• 	1 Union of India rep. by the 
Director General of Posts, 
Oak Bhavan, New Delhi. 

2 The Postmaster 	General, 
Northern Postal Region, 
Nadakkav P.o., Calicut—Il. 

3 The Senior Superintendent of 
Post Lffices, Paighat Division, 
Paighat— 678 001. 

4 C Kumaran, Lower Selection 
Grads Postal Assistant, 

• Coyalmanna. Respondents 
l'k GCP Tharakari, 	SCGSC Advocate for respondents 

A 121192 

1 V Manikkan Applicant 
fir 	KS Bahuleyan Advocate for applicant 

Versus 

1 Union of India rep. by the 
Director General of Posts, 
Dak Bhavan, New Dolhi 	 Respondents.. contd. .p/:2 
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2 The Postmastr General, 
Northern Postal Region, 
Nadakkav P., Calicut—li. 

3 The Senior Superintendent 
of Post Jffices, Paighat Division., 
Paighat Division, ?ajghat..578 001. 

4 Liaison Cfficer for SC/ST & 
Director of Postal Services(KR), 
Office of the Chief Postmaster 
General, K-erala Cirôie, 
Trivandrum. 	 Respondents 

Mr George CP Tharakan, SCGSC 	 Advocate for respondents 

OA 151/92 

I PG Viewarathan 
2 (1K Sivan 	 Applicants 

Mr KS Oahuleyan 	 Advocate for app.licants 

Versus 

I Lhiion of India rep. by the 
Director General of Posts, 
Oak Bhavan, New Delhi. 

2 The Postmaster General, 
Central Region, Kochi-682 016. 

3 The Senior Superintendent of 
Pest Offices,Ernakulam Division, 
Kochi— 682 011 

4 Wison Officer for SC/ST & 
'. Director of Ps8tal Services (HQ), 

Qffice of the Postmaster General, 
Kerala Circle, Trivandrum - Respondents 

Mr George Joseph, ACGSC 	 Advocate for respondents 

OR 203/92 

PU Shanmugham 	 Applicant 
Mr 1(5 Bahuleyan 	 Advocate for applicant 

V e r s us 

1 	Lkiion of India rap. by the 
Director General of Pests, 
Oak Bhavan, New Delhi. 

2 	The Postmaster General, Central 
Region, .Kochi-682 016. 

3 	The Senior Superintendent of 
Post Offices, Ernakulam Division, 
Kochj-682 011 	 Respondents 

Mr K Karthikeya Panicker, ACGSC 	Advocate for respondents 
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IUA 232J3_ 

PK Divakaran 
2 RN Gapinathan Nair Applicants 

Mr KS Bahuleyafl Advocate for applicants 

Versus 

• Lhion of 	India repf by the 
Director General of Posts, 
Oak Bhavan, New Delhi. 

2 The Postmaster General, 
Central Region, 	Kechi-682 016. 

3 The Senior Superintendent of 
Post Dff'ices, 	Kottayarn Division, 
Kottayam-686 001. RespondentS 

Mr George CP Tharakan, SCGSC Advooate for respondents 

tA 284/ 92  

KB Padmavathy Amma 

2 IS Nandakumar 
3 
4 

MS Nataraj 
KG Somaraj Applicants 

Mr KS 8ahuleyafl Advocate for applicants 

llersus 

1 Union of India rep. by the 
Director General of Posts, 
Oak Bhavan, 	New Delhi. 

2 The Postmaster General, 
Central Region, Kochi-682 016. 

3 The Senior Superintendent of 
Pest offices, Ernakulam Division, 
Kochi— 682 011 Respondents 

Mr C Kochunni Nair, ACGSC Advocate for respondents 

LA 439/92 

VK Subhash Chandran 	 Applicant 

fir KS Bahuleyan 	 Advocate for applicant 

Versus 

1 iJr4on of India rep. by the 
Director General of Posts, 
Oak Bhavan, New Delhi. 

2 The Pt3stmaster General, 
Central Region, Kochi— 682 016. 

3 The Senior Superintendent of 
Past Qffjces, Ernakulam Division, 
Kochi— 682 011 	 Respondents 

fir George CP Tharakan, SCCSC 	 Advocate for respondents 
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£A 481/92 
-S 

Y Sanandan 	 - 

Mr KS Bahuleyán 

- 	VersU8 

1 Union of India rep. by the 
Director General of Posts, 
Oak Bhavan, New Delhi. 

2 The Chief Postmaster General, 
Kerala Circle, Trivandrum. 

3 The Superintendent Of Post Offices, 
Trivandrum South Division, 
Trivandrum— 685 014 

Mr George CP Tharakan, SCGSC 

OA 676/92 

Applicant 

Advocate for applicant 	III I 

Respondents 

Advocate for respondents 

\11N Bhaskaran 	 Applicant 

Mr KS Bahuleyan 	 Advocate for applicant 

Ver sue 

1 Union of India rep. by the 
Dir€ctor General of Posts, 
Dak 8havan, New Delhi. 

2 The chief Postmaster General, 
Kerala Circle, Trivandrurn-595 033. 

,3 The Pastmaster General, 
• 	Northern Region, Calicut_673 011. 

4 The Superintendent of Post 0fficss, 
Tellicherry Division, Tellicherry. Respondents 

Mr Joy' George, ACGSC 	 Advocate for respondents 

0A103/92 

KV Naraana Suamy 	 Applicant 

Mr Al Radhakrishnan 	 Advocate for applicant 

Versus 

1 Senior Superintendent of Pest ffices, 
Palghat Division, Paighat. 

2 Chief Postmaster General 
Kerala Circle, Thiruvananthapurarn, 

3 Director General of Pcsts, 
Department of Pests, New Delhi. 

4 Union of india rep. by its Secretary, 
Ministry of Communications, New Delhi. 

,Ka tmaster(HSG_lI), 
flI.I1UL 	ia.taoa• 	 Respondents 

ir C Kochunni Nir, ACGSC 	 Advocate for respondents 
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A 16719Z 

KV Krishnan-1I 
	

Applicant 

Mr V Radhakrishnafl 
	 Advocate for applicant 

Versus 

I Superintendent 
REIS 'CT 1  Division 
Kozhikode— 673 032 

2 Director of Postal Services, 
office of the Chic? Postmaster General, 
Thiruvananthapurarn 	- 

3 Chic? Postmaster General 
Kerala Circle, Thiruvananthapuramn. 

4 Director General of Pests, 
Department of Pasts, New Delhi. 

5 Union of India rep. by its 
Secretary, Ministry of Communications, 
New Delhi. 	 Respondents 

Mr George CP Tharakan, SCGSC. 	 Advocate for respondents 

DA 280/92 

1 LJ Mohan Das 
2 KC Unni 
3 C Sumathykutty Amma 
4 $ Vasanthakumari 
5 BLeela 
6 KP Vijayaramdas 
7 K Kamalasanan Pillai 	 Applicants 

Mr Oil Radhakrjshnan 	 . Advocate for applicants 

Versus 

1 Senior Superintendent of Post 
offices, Trivandrum North Division, 
Thiruvananthapuram— 695 001 

2 Director of Postal Services, 
office of the Chief Pootmaster General 
Kerala Circia, Thiruvananthapuram. 

3 Chief Postmaster General 
Kerala Circle, Thiruvananthapuram. 

4 Director General of Posts, 
Department of Posts, New Delhi. 

5 Union of India rep. by its Secretary, 
Ministry of Communications, New Delhi 

Respondents. 

Mr George 	 Advocate for respondents 
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A 745/92 
0 

1 AS Ramachandran 
2 K Thampan 
3 KK Kochunnj 
4 TX Zackaria 
5 N Sarojin:i Amma 
6 P Sivanan'dan Pillai 
7 KK Sasidharn 	 Applicants 

Mr 11V Radhakrjshnan 	 Advocate for applicants 

Versus 

1 Superintendent of Post offices 
Alapuzha Division, 	Alapuzha-12. 

2 Director of PQstal Services 
Central Region, 	Kochi. 

3 Chief Postmaster General 
Kerala Circle, Thiruvananthapuram. 

4 Director General of Posts 
New Delhi. 

5 1h,ion of india rep. 	by its Secretary, 
Ministry of 	Communications, 
New Delhi. 

6 VI Joseph, Pastal Assistant, 	Alapuzha. 

7 CJ Raja, Postal Assistant, Alapuzha. 

Respondents 

ft' C Kochunni Nair, ACGSC 	 Advocate for respondents. 

i i 

A 786/92 

K Prabhakaran 	 Applicant 

Mr QVRadhakris:hnan 	 Advocate for applicant 

Versus 

I Senior Superjntendent of Post 
Qffices, Trichur Divisjon, Trissur. 

2 Director of Postal Services 
• Central Region, 	Kcchi. 	 0 

0 

3 Chief Postmaster General, 
Kerala Circle, Thiruvananthapuram. 

4 Ljjon of 	India rep, by its Secretary, 0 

Ministry of Communications, 
New Delhi. $ 

5 PT Sarojini, Sub Postmaster, Viyoor, 
Respondents 

Mr George CP Tharakan, SCCSC 	 Advocate for respondents 

F 
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13A 16 9J92  

1R KuttapPan 

Mr fR Rajendran Nair 

Versus 

1 The Senior Superintendent of 
Post Offices t  Kottayam. 

2 The Director General Posts, 
New Delhi. 

Mr Joy George, ACGSC 

OA 171/92 

PS Gopalakrishnan 

Mr PR Rajendran Nair 

Versus 

I The Senior Superintendent of RMS, 
Ernakulam Division, Ernakulam. 

2 The Director General of Posts, 
New Delhi. 

3 union of India rep. by Secretary, 
Ministry of Communications, 
New Delhi 

Mr C Kochunni Nair, ACGSC 

1A 260/92 

Applicant 

Advocate for applicant 

Respondents 

Advocate for respondents 
7 1 

Applicant 	 H 
Advocate for applicant 

Respondents 

Advocate for respondents 

C Sreedevi 	 Applicant 

Mr PR Rajendran Nair 	 Advscate for applicant 

V ersus 

1 The Superintendent of Post offices 
Kottayam Division, Kottayam. 

2 The Director General, Posts, 
New Delhi. 

3 Union of India rep. Secretary, 
Ministry of Communications, 
New Delhi 

ir Nathew 3 Nedumpara, ACGSC 

Respondents 

Advocate for respondents 



DA 889/92 
I 

PV Gopalan 

Mr I'R Rajendran Nair 

Versus 

1 The Senior Superintendent 
RMS Ernakulam Division. 

2 The Director General, Posts, 
New Delhi. 

3 ShriVA john, Cffl.ce Assistant, 
Divisional Cffice, Ernakularn. 

4 Union of India rep by Secretary, 
Ministry of Communications, 
New Delhi. 

Mr 3oy George, ACGSC 

H 40A 43L2?. 
19P Paulose 

Mr M Paul Varghese 

Versus 

I The Senior Superintendent of Post 
offices, Alwaye Postal Division, 
Alwaye— 683101., 

2 The Chief' Postmaster General, 
Kerala Postal Circle, 
Trivandrum. 

3 Union of India rep. by 
Director General of P°sts, 
Department of Posts, New Delhi 

Mr George Joseph, ACGSC 

LA 1185193 

K Mohammed Basheer 

Mr Thomas Mathew 

Versus 

1 Senior Superintendent, 
RMS, TV Division, Trivandrum. 

2 Director of Postal Services 
(Has), lJf'fice of the Chief' 
Postmatar General, Trivandrum. 

3 Chief Postmaster General, 
Kerala Circle, Trivandrum. 

4 Director General of Posts, 
Department of Posts, New Delhi. 

5 Union of india rep. Secretary, 
Ministry of Communications, 
New Delhi. 

Mr George CP Tharakan, SCGSC 

s-H Applicant 

Advocate for applicant - 

- U 

Respondent a 

Advocate for respondents 

Applicant 

Advocate for respondents 

Respondents 

Advocate for respondents. 

Applicant 

Advocate for applicant 

Respndnt 

Advocate for respondents 



CJRAt 

Hn'ble rir Justice Chettur Sankaran Nair,Vice Chairman 
and 

HQ 1ble Pit R Rangarajan, Administrative Plember 

tJDGMENT 

Chett ur Sankaran Na irj), Vice Chair man 

Contentions raised in these applications are 

similar and so are the reliefs sought. The main relief 

sought is to quash clause-X of an order exhibited as 

Annexure-1 in CA 880/93. It reads:- 

"(X)- SuPervisory Special Pay/ Special Allowance 
dmi5sjb16 to various cadres under one time bound 

promot ion scheme will be abolished with the 
implementatjon of this scheme w.e.f 1.10.91. It 
is expected that those who are promoted to the 
HSG-II scale under this scheme on completion of 
26 years service would take over the supervisory 
responsibilities hitherto performed by the LSG 
supervisor. Further detailed instructions in 
this regard will follow." 

2 	
Applicants would submit that this clause deprives 

them not only of the seniority gained, but also 
of other 

benefits gained by them under the rules of their service. 

3 	Promotion to the cadre of Lower Selection Grade 

was by two methods. 1/3rd Of the vacancies were filled 

by Promoting those who qualified in a competitive 

examination. The remaining 2/3rd of the vacancies were 

filled on the basis of Senjority..cm_fj33 	As a rsu1t 

of this, many of the juniors in the rank list who passed 

the cOmpetitive examination and came into 1/3rd quota, 

became senior in the cadre of LOwer Selection Grade, 

hereinafter called as LSG. Then another scheme for 

I 
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'second time bound promotion' was int°roduced with effect 

from 1.10.1991 by which officials who 'had put in a total 

serv ice of 26 years, were promoted to HSG—II irrespective 

of their ranking in the cadre of LSG. The effect of this 

is to reverse the order of seniority in the category of 

LSG by placing those who hadlonger service, above those 

who came into 1/3rd quota by qualifying in a competitive 

examination. 

4 	according to applicants, this not only leads 

to inequities, but alsotakes away the vested rights of 

/ those in the 1/3rd quota. This will further deprive them 

of the supervisory allowance and make their juniors 

their Supervisors, submit applicants. We consider it 

unnecessary to go into the merits of the contentions, 

as the Senior Central Government Standing Counsel submits 

that the government itself, is looking into the matter, 

with a view to remedy anomalies, if any. The government 

will be free to do so, but they would maintain status—quo 

as on 1.10.1991, so far as the applicants are concerned, 

nti1 a decision is taken in the matter. While taking a 

decision in the matter, government will consider:- 

whether seniors in the ISO Cadre, can be 

deprived of seniority, by their juniors being placed above 

them by reason of the 'second time bound promotion' ; 

whether those like the applicants who came 

in the 1/3rd quota, have not acquired a vested rights; and 

•l. 

•111•l 

.11 
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it 

	

- 	(c) whether such a vested right can be taken 

away in the light of the principles enunciated in 

S M Ilyas Vs. Indian Council of Acultural Research, 

(1993 (i) SLR-60). 

	

5 	Applicants are permitted to submit a comprehensive 

representation before Governpent which will be considered 

before a final decision is taken. 

	

6 	Applications are disposed of. No costs. 

Dated the 27th July, 1993. 

R Rangarajan 
Administrative Member 

ChetturSankinNáI(j) 
Vice ChaIrman 

P/ 28-7 



IS1 DF ANNEXIRES 

1. Annej 	Copy of the Letter No.22-1/89_PZ.I 
dated 11.10.91 issued by Assistant 

4 	 Director General of Pests, (PC—I) 

4 

4 


